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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO.10/2023 

IN THE MATTER OF: 

PUJAKUMAR 

ANSALAPI & ORS. 
VERSUS 

... APPLICANT 

... RESPONDENTS 

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO,1 

I, Fanishwar Nath Rai, aged about 68 years, S/o Lt. Sh. JD Rai, being the 

Authorized Representative of Respondent No. I, Ansal API having its registered 

office at 115, Ansal Bhawan, 16, Kasturba Gandhi Marg, New Delhi 110001, do 

hereby solemnly state and affirm as under: 

1. That I am the Authorized Signatory/Representative of Respondent No. I in

the captioned matter vide Board Resolution dated 03.11.2021.

2. That vide Order dated 28.05.2024 in the captioned matter, the Hon'ble

Dench hud sought infomiation on the following aspcds: i) l�t.t',<ll'drnp, ,fa(t.

on which Consent to Operate was issued, ii) Status of requisite conditions

of EC, iii) When first possession was allotted in the Project. Accordingly,

in compliance of Order dated 28.05.2024 passed by the Hon'ble Bench, the

information is being furnished as follows:
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